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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
OLD SECRETARIAT, DELHI 110 054
BULLETIN PART-II
(General information relating to Legislative and other Matters)
Thursday, 14 March, 2019/ Phalgun 23, 1940 (Saka)
No. 148

Subject: “Special Inquiry Committee on Advertisements Regarding Progress Made
in the Field of Education”

Hon’ble Members are hereby informed that, as mandated by the House in its
sitting held on 28th February 2019, the Hon’ble Speaker is pleased to constitute the
“Special Inquiry Committee on Advertisements Regarding Progress Made in the Field of
Education” and determine its Terms of Reference :-

The Composition of the Committee shall be as follows:-

1. Shri Madan Lal Chairman
2. Shri Rajesh Gupta Member
3. Shri Som Dutt Member
4. Shri Pankaj Pushkar Member
5. Shri Vijender Garg Member
6. Shri Somnath Bharti Member
7. Ms. Alka Lamba Member
8. Shri Anil Kumar Bajpai Member
9. Shri Jarnail Singh Member

The Terms of Reference of the Committee shall be as follows:

1. To inquire into the allegations against Officers of the Education Department,
GNCTD in refusing the directions of the Hon’ble Deputy Chief Minister to publicise
achievements regarding progress made in the field of Education;

2. To take up any other matter that is incidental or consequential to the issue under
examination;
3. That the Committee shall be free to decide its own procedure to fulfill the mandate

given to it by the House;

4. That the Committee is free to enlarge the scope of the investigation, if needed,
subject to approval of Hon’ble Speaker;

5. That the Committee shall exercise all powers and immunities available to the
existing Committees of the Legislative Assembly; and

0. That the Committee shall submit its report to Hon’ble Speaker before the
commencement of the Ninth Session of the Sixth Legislative Assembly.

C. Velmurugan
Secretary
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